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(a) whether a number of cooperatives 
like KRIBHCO have applied for 
licences to set up sugar factories; 

(b) if so, the number of applications 
received from the cooperative sector for 
setting up sugar factories and how many 
of them are pending; 

(c) by when these applications will be 
cleared; 

(d) the locations proposed for the 
sugar factories in the cooperative sector; 
and 

(e) the details thereof? 
THE MINISTER OF STATE OF 

THE MINISTRY OF FOOD (SHRI 
KALP NATH RAI); (a) to (c). As on 
31.7.1994, 292 applications have been 
received through the Department in 
Industrial Development for setting up of 
new sugar factories in the cooperative 
sector in the country. Of these, 282 
applications have already been 
scrutinised by the Screening Committee. 
After examination, recommendaitpns of 
the Ministry of Food were sent to the 
Ministry of Industry for consideration 
by the licensing Committee. The 
remaining 10 applications are still under 
consideration in the Ministry of Food. 
After their scrutiny by the screening 
Committee, the recommendation of the 
Ministry of Food inrespect of these 
applications will be sent for 
consideration by the Licensing 
Committee, after which letters of intent/ 
licences will be issued by the Ministry 
of Industry. 

(d) and (e) A statement showing the 
location-wise details of the applications 
received through the Department of 
Industrial Development for setting up of 
new sugar factories in the co-operative 
sector is at Annexure [See Appendix 
171, Annexure No. 74] 

 

 

Mid-Day meals to children 

4281. SHRI O.P. KOHLI: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the details of food items served 
to children at mid-day meals or 
otherwise in Aanganwaris/Navodaya 
Vidyalayas/Integrated Child 
Development Scheme in Delhi; 

(b) where from these food items are 
purchased and what is the procedure 
followed in the purchase thereof 
ttemwise; 

(c) the quantity, item-wise, given to 
the children per day, institution-wise; 

(d) how much worth of rupees of 
these items purchased in each of the last 
three years, year- wise and from where; 

(e) the number of food samples lifted 
for testing and how many of them were 
found adulterated or substandard, item-
wise, and what action was taken 
thereon; 

(f) the reasons for not buying these 
food stuff from the Kendriya Bhandar 
and whether 
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Statement- II 
Items purchased in each, of the last three years, in ICDS Projects, year-wise their 

sources and amount of contract in Delhi 
 
Year Name of the items Supplied by Amount of 
    Contract 
   (Rs.)
1991-92 1. Sattu M / s Gujarat Drugs &Chemicals           1 crore 
 2. Channa Bhuna M/s Matraja Food Ltd.  
 3. Murmura -do- 2 crores
 4. Biscuits (Sweet) Ambiousus food  
 5. Biscuits (Salty) -do- 5 crores 
 6. Rusks -do-
 7. Sweet high protein 

Mix 
OSHI Food 1 crore 

 8. Ghatia -do-  
 9. Saviaya Typed Food Garg Dal & Oil Mills 1 crore 
 10. Rusks Modem Food 2 crores
 11. Sugar Wheat Puff Adhunic Food 1 crore 
1992-93 12. Fruity Bread Modem Food 2 crores 
 13. Dal Moong Chilka Maya Trading  
 14. Dal Moong Chilka Murari Lai 

& Subhash Chand 
1 crore 

 15. Rice Permal Maya Trading Co. & 
Murari Lai & Subhash 
Chand 

1 crore 

 16. Black Gram Maya Trading 2 crores 
 17. Savayana Typed 

Extd. Food 
OSHI Food 1 crore 

 18. Ground Nuts roasted 
without chilka 

Mahamaya Trading 2 crores 

1993-94 19. Fruity Bread Chand Fabricators 2 crores 
 20. Sweet Biscuits Super Bazar 1 crore 
 21. Biscuits Sweet D.S.I.D.C. I crores
 22. Rusks Modem Food 2 crores 
 23. Bhuna Chana Laxmi Trading Co. 2 crores 
 24. Channa Bhuna -do- 1.14 crores
 25. Fruity Bread Chand Fabricators 2.24 crores 
 26. Rusks Modem Food Industries 0.22 crores
 27. Biscuits (Sweet) Super Bazar 1.85 crores 
 28. Biscuits (Sweet) D.S.I.D.C. 1.29 crores 

Statement-C 
Details of food-items and quantity served to children under S.N.P. in ICDS Projects 
in Delhi 

 

S.N
o

Name of the items Quantity/Child/Day 

  Normal and 
Moderately 
Malnourished 

Severely 
Malnourished 

1. 
2. 
3. 

Fruity Bread 
Biscuits Biscuits 
(Salty) 

107gm 
55 gm 54 
gm 

130 gm 
74 gm 
74 gm 
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there is any proposal to try Kendriya 
Bhandar also; 

(g) whether there is also a proposal to 
give Parle's Glucose biscuits bought 
from Kendriya Bhandar to the children; 
and 

(h) if not, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT 
(DEPARTMENT OF WOMEN AND 
CHILD DEVELOPMENT) (SHRIMATI 
BASAVARAJESWARI): (a) Details of 
food items served to children in 
Anganwadis under Integrated Child 
Development Service (ICDS) Scheme 
are given in Statement-A (see below). 
Further, the children in two Navodaya 
Vidyalayas in Delhi, are provided with 
bed tea, breakfast, lunch, afternoon tea / 
coffee / beverages with snacks and 
dinner and the food items mainly include 
rice, dal, atta, vegetable oil, sugar, suji, 
milk, curd & vegetables. 

(b) Sources of purchase of the food 
items under the ICDS Scheme in Delhi 
are given in Statement "A'. For purchase 
of food items under the ICDS Scheme, 
the Delhi Administration floats tender 
notice which are published in leading 
Newspapers. The quotations received 
in response to the tender notice are 
examined by the purchase committee. 
Thereafter, the samples of valid tenders 
are sent to Government Laboratory, 
Krishi Bhavan, for chemical analysis. On 
receipt of satisfactory test reports, 
the rates are checked and tender 
awarded. 

As regards Navodaya Vidyalayas, 
bulk items such as rice, dal, atta, 
vegetable oil, sugar, suji etc. are mostly 
purchased from the District Supply 
Offices / Super Markets / Corporations 
etc., other items like milk, curd, 
vegetables etc. are purchased from 
suppliers identified after floating tenders 
or calling spot quotations, as per rules. 

(c) Details on quantity item-wise, 
given to the children under the ICDS 
Scheme are in statement-"C (See below). 
However, the. children in Navodaya 
Vidyalayas are provide with food items 
at an average cost norm of 

Rs. 350 per child per month. 
(d) Details of items purchased 

alongwith cost and source of their 
purchase during the last three years, 
year-wise for providing supplementary 
nutrition under the ICDS Scheme are 
given in Statement-"B' (see below). 

(e) During the current year, till date, 
15 samples have been sent for analysis 
under the ICDS Scheme, and none has 
been found to be substandard or 
adulterated. 

(0 The food items, under the ICDS 
Scheme, are purchased following a 
definite procedure and there is no bar on 
Kendriya Bhandar responding to the 
tender notice floated by Delhi 
Administration. 

(g) and (h) The firm manufacturing 
Parle Biscuits or Kendriya Bhandar can 
submit tenders at the appropriate time 
when new tenders are invited for supply 
of food to the beneficiaries under the 
ICDS Scheme. For supply of food items 
for children in Navodaya Vidyalayas, the 
Navodaya Vidyalaya Saimti is not in a 
position to assure purchase of a 
particular brand product. 

Statement-A 

Details of food items served to Children 
in 

Anganwadis under Integrated Child 
Devleopment Services Scheme in Delhi. 

 

SI.N
o

Name of thtitems Sources ofPurchase 

1. Fruity Bread M/s diand Fabricators 

2. Biscuits (Sweet) M/sSuper Bazar 

3. Biscuits (Salty) M/sSuperBazar 

4. Biscuits (Salty) M/sD.S.KD.C. 

ITI's in Arunachal Pradesh 

4282. SHRI NYODEK YONGGAM: 
Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state; 

(a) the number of ITIs functioning in 
Arunachal Pradesh; 

(b) whether the ITIs are fully equipped 
with the required infrastructures; 


